\ 2241 TEM NO. 25 COURT NO. 10 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).369/2009

(From the judgenent and order dated 25/07/2008 in CRR No.

4362/ 2007 of The HI GH COURT OF CALCUTTA)

MRl NAL MUKHERJEE Petitioner(s)
VERSUS

STATE OF WEST BENGAL & ANR Respondent ( s)

(Office report on default)

Date: 02/08/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. SATHASI VAM
(I N CHAMBERS)

For Petitioner(s) Ranj an Mukherj ee, Adv.
S. Bhownmi ck, Adv.

S. C. Ghosh, Adv.

Tara Chandra Shar nm, Adv.
Neel am Shar nma, Adv.

For Respondent (s)

5= 5=5%

UPON hearing counsel the Court made the follow ng
ORDER

Adj our ned by two weeks.

[ Madhu Bal a] [ Savi ta Sai nani ]
Sr. PA Court Master



